M/S ERVIKA GLOBAL PRIVATE LIMITED (IN CIRP)
Claim Register as on 04.09.2026

Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (L 'y ion P; e 2016
(Amount in )
y of claims 'y of claims admitted

Sl Category of creditor Amount of claims Amount of Amount of‘claims not | Amount of elai.ms under | Details in R?mark N
No. No. of claims Amount No. of claims admitted contingent claims admitted verification Annexure if any

1 Secured financial creditors belonsi_ng to any class of creditors 0 0.00 0 0.00 - - -

2 Unsecured financial creditors belonsi_ng to any class of creditors 0 0.00 0 0.00 - - -

3 Secured financial creditors (other than financial creditors belonsi_ng to any class of creditors) 0 0.00 0 0.00 - - - Annexure- 3

4 Unsecured financial creditors (other than financial creditors belonsi_ng to any class of creditors) 0 0.00 0 0.00 - - - Annexure- 4

5 Operational creditors (Workmen) 0 0.00 0 0.00 - - - Annexure- 5

6 Operational creditors (Employees) 0 0.00 0 0.00 - - - Annexure- 6

7 Operational creditors (Government Dues) 0 0.00 0 0.00 - - - Annexure- 7

8 Operational creditors (other than Workmen and Employees and Government Dues) 1 1,65,47,709 1 1,65,47,709.00 - - - Annexure- 8

9 Other creditors, if any, (other than financial creditors and operational creditors) 0 0.00 0 0.00 - - -

Total 1 1,65,47,709.00 1 1,65,47,709.00 - 0.00 0.00




Name of the corporate debtor:

Annexure-3

M/S. PEEL-WORKS PRIVATE LIMITED. ; Date of

of CIRP: 19/08/2026 ; List of creditors as

on: 04/09/2026

List of i (other than creditors to any class of creditors)
(Amount in )
Details of claim received Details of claim admitted
Sl Name of creditor Wheth contin; e:: Amount of any mutual |Amount of claim| Amount of claim under | Remark
No. . Amount of claim Nature of A by | A by ether| o, voting share 8 dues, that may be setoff | not admitted verification s, if any
Date of receipt| Amount claimed . N N related N claim
admitted claim security Interest guarantee in CoC

party?




Annexure-4
Name of the corporate debtor: M/S. PEEL-WORKS PRIVATE LIMITED. ; Date of commencement of CIRP: 19/08/2026 ; List of creditors as on: 04/09/2026

List of Unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in )

S1L.

Name of
creditor

Details of claim received

Details of claim admitted

Date of
receipt

Amount claimed

Amount of claim
admitted

Nature of
claim

Amount
covered by
guarantee

Whether
related
party?

% of
Voting
share in
CoC

Amount
of
continge
nt claim

Amount
of any
mutual

dues,
that may)
be set
off

Amount
of claim
not
admitted

Amount of claim
under verification

Remark
s, if any




(Amount in 3)

Annexure-5
Name of the corporate debtor: M/S. PEEL-WORKS PRIVATE LIMITED. ; Date of commencement of CIRP: 19/08/2026 ; List of creditors as on: 04/09/2026
List of Operational Creditors (Workmen)
Details of Details of claim admitted
claim received
Name of % of Amount of
SL.No | authorised of Wheth | voting Amo,lnt of any mutual Amount of Am'ount of
Name of Workman contingent dues, that claim under claim not Remarks, if any
reprosenta- Date of | 4 ount claimed| Amountof | Natureof | er |share| oy may be set- | verification admitted
tive, if any receipt claim admitted | claim |related| in Y o
party? | CoC, if
applica




List of Operational Creditors (Employees)

(Amount in %)

Name of
. | authorised of
No.| representa-
tive, if any

]

Name of Employee

Details of

claim received

Details of claim admitted

Date of | 4 mount claimed
receipt

Amount of | Nature of
claim admitted claim

Wheth

related
party?

% of
voting
shar e
in CoC,

applica
ble

Amount of
contingent
claim

Amount of

any mutual |Amount of claim

dues, that under

may be set- | verification
off

Amount of
claim not
admitted

Remarks, if any




